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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 594/2024

News Item titled “TGTS A UTHI ST IATA, 10 TTA | 160 Fe A1 Tell T

S, e I8 WARATS Hha” appearing in navbharattimes.indiatimes.com
dated 13.04.2024
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2. | A TRUE COPY OF LAND USE LAND COVER MAP FOR DISTRICT i
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COMPLETED AND BEING DONE IN DISTRICT LUCKNOW IS

_|ATTACHED HERE AS ANNEXURE - 3




233

A TRUE COPY OF INSTRUCTIONS ISSUED BY OFFICE OF
DISTRICT MAGISTRATE LUCKNOW IS ATTACHED HERE AS
ANNEXURE - 4.

(y-iF

A TRUE COPY OF INSTRUCTIONS ISSUED BY OFFICE OF
DISTRICT MAGISTRATE LUCKNOW FOR FORMATION OF
STANDING COMMITTEES IS ATTACHED HERE AS ANNEXURE —
5.
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 594/2024

News Item titled “T@_S A UTHI TET IATAd, 10 ITA | 160 Fe A1 a1 T

S, i ¢ GARATH Tdar appearing in navbharattimes.indiatimes.com
dated 13.04.2024

ACTION TAKEN REPORT ON BEHALF OF THE DISTRICT
MAGISTRATE LUCKNOW AS RESPONDENT NO- 05, IN COMPLIANCE
WITH THE HON’BLE NGT ORDER DATED 20-10-2024, ALONGWITH
THE SUPPORTING AFFIDAVIT.

MOST RESPECTFULLY SHOWETH
1. That this Action Taken Report is respectfully submitted by the answering
respondent, in compliance with the hon’ble NGT order dated 20-10-2024, In

view of the Original Application No 594/2024- News item titled “¢Id1%H e
U I 1A, 10 I H 160 Be Ard adl 747 SR, fid 3@ GavA1d

Tha” which was listed before the tribunal for hearing on date-24.05.2024. On

the date of the hearing Hon’ble NGT has passed an order in which the effective
==~ —pqrtion of the order is as follows —

/e

S — ’ PN
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“2. The news item relates to the significant issue of ground water
depletion in Lucknow, Uttar Pradesh. As per the article, ten years
ago in the Azad Nagar of Geetapalli, ground water was found at 80
feet and which is presently at 240 feet, which denotes that the level
has gone down by 160 feet. It states that failure of tube wells has
resulted in water scarcity. The news item highlights the data from
Jal Sansthan and Jal Nigam which shows that till ten years ago, the
locations where tube wells had to be bored for just 80 to 100 feet,
now require 220 to 240 feet deep tube wells. The news item further
states that as soon as the summer started, tube wells failed in 38
areas in Lucknow. It states that as per the authorities of Jal
Sansthan, hundreds of hand pumps have also dried up due to
rapidly falling water level resulting in water crisis. The wrongful
exploitation of water and negligence in the water conservation
schemes is alleged as the primary reason for fall in the level of
groundwater. The news item further criticizes the Municipal
Corporation and Lucknow Development Authority (LDA) for
having water harvesting schemes only on paper as these schemes
have failed miserably. The apartments do not have sufficient
Jacilities to store rain water, which is getting wasted by flowing
into the drainage.

3. The news item raises substantial issue relating to compliance of
the environmental norms, especially the compliance of
Environment Protection Act, 1986 and the Water (Prevention and
Control of Pollution) Act, 1974.

4. Power of the Tribunal to take up the matter suo-motu has been

recognized by the Hon'ble Supreme Court in the matter of
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“Municipal Corporation of Greater Mumbai vs. Ankita Sinha &
Ors.” reported in 2021 SCC Online SC 897.

5. Hence, we implead the following as respondents in the matter:
(1). Uttar Pradesh Pollution Control Board, through its Member
Secretary, Building No. TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow - 226010. (2). Central Pollution Control Board, through
its Member Secretary, Parivesh Bhawan, East Arjun Nagar,
Delhil10032. (3). Lucknow Nagar Nigam, through its
Commissioner, Triliknath Road, Lalbagh, Lucknow-226001, Uttar
Pradesh. (4). Lucknow Development Authority, through its
Secretary, Vipin Khand, Gomti Nagar, Lucknow — 226010, Uttar
Pradesh. (5). District Magistrate, Lucknow, Room No. 49, DM
Office, Qaiserbagh, Lucknow 2260001, Uttar Pradesh. (6). Central
Ground Water Authority, through its Chairman.

6. Issue notice to the above respondents for filing their response at

least one week before the next date of hearing.

2. That it is respectfully submitted that for protecting, conserving, controlling &
regulating groundwater to ensure sustainable management in district Lucknow,
various departments viz. Lucknow Nagar Nigam, Lucknow Development
Authority, Minor Irrigation, Groundwater, Horticulture, Agriculture
department etc are engaged in multiple activities through different
governmental schemes.

3. That concerned officers and experts from State Groundwater department have

submitted to the undersigned following status regarding lowering of
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4. That further the water level lowering is combined effect of many parallel

reasons prominent among them is rapid urbanization, abnormal variation in the

rainfall across the years, illegal water extraction and others.

. That the Land Use Land Cover (LULC) of district Lucknow derived from

Sentinel imagery at 10m resolution for 2017 & 2024. The image shows that
Built-up area of the district increased from 592 sq Km from 2017 to around
689 sq Km in 2024 i.e. around 16% increase in concrete area in 07 years.
Similarly, the city had an area of 402 km? (155 square miles) until December
2019, when 88 villages were added to the municipal limits and the area
increased to 631 km? (244 square miles) i.e. an increase of around 57% in the
urban area. However, in the same image it is also to be highlighted that due to
ongoing efforts regarding water conservation, water bodies coverage area
increased from 17.29 Sq Km in 2017 to 20.52 Sq Km in 2024 i.e. increase of
14.6%. A true copy of land use land cover map for district lucknow is annexed
here as ANNEXURE 1.

. That the average annual rainfall for district is 879.8 mm, however from 2014

to 2023, for 6 out of 10 years, annual rainfall had been lower than the average
annual rainfall. Annual rainfall was very high in year 2023 but if we compare
with year 2019 for which actual rainfall was nearly equal to the average
rainfall, it turns out that no of rainy days with more than 2mm rainfall in 2023
was 104 which was 109 for 2019. Thus, scanty rainfall at one hand and very
high intensity rainfall spread over a short period of time has resulted in lesser

recharge than actual recharge potential. Rainfall recharge is most important

== factor as far as groundwater is concerned which has been disturbed due to
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ongoing climate change. A true copy of rainfall data for district lucknow is
attached here as ANNEXURE - 2.

7. That as per Groundwater Estimation Report 2023 (joint exercise done by
Central Groundwater board MoJS, Gol & Groundwater department UP), out of
annual groundwater extraction of 48,460.16-hectare metre for District
Lucknow, 29,879.96-hectare metre is for irrigation purposes,12,469.87-hectare
metre is for domestic purposes and 6110.33-hectare metre for industrial and
other purposes. Thus, agriculture and domestic use of groundwater accounts

for over 87% of the annual groundwater extraction.

8. That as per the Groundwater Estimation Report 2023 the detailed groundwater
scenario of district Lucknow is total Annual available extractible groundwater
resource is 73489.54 ham whereas the total annual groundwater extraction of
the district is 48460.16 ham from all sources (Domestic/irrigation/industrial

users).

9. That it is respectfully submitted that as per the Groundwater Estimation Report
2023, the future availability of total groundwater resources for domestic
purposes up to 2025 is 13872.83-hectare metres (ham) and after allocating the
above GW resources for domestic purposes, the net freshwater availability for

other uses will be 24854.34 ham.

10.That it is pertinent to mention here that the Jal Shakti Abhiyan-Catch the Rain
campaign has been successfully implemented in the district for the
conservation of groundwater resources since 2019. Also the details of water

\\e nservation works taken up by different departments in the past 3 years and
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copy of the 3 years and targeted works for current year is attached here as

ANNEXURE -3.

11.That it is further mentioned here that the regulation of groundwater extraction
was done by Central Ground Water Authority till 2020 for District Lucknow.
in the district Lucknow under the Groundwater Management & Regulation Act
2019, District Groundwater management Council has been formed in 2020
under the chairmanship of District Magistrate and members from the
concerned departments viz Groundwater, Minor irrigation, Agriculture,
Irrigation, Industries, UP Pollution Control Board, Jal Nigam, LDA, Nagar
Nigam, Horticulture and Forest departments. A task force has also been
formed for the physical verifications/inspections. For the groundwater
extraction, users avail the services of the act in terms of Registration of wells,

grant of authorization (NoC).

12. That from 2020 onward provisions under the act has been widely publicised in
the district through the means of public notices, meetings, etc as initial 2 years

were the pandemic period.

13.That the instruction has been issued to all respective regulators of different
type of users viz Lucknow Development Authority, Lucknow Nagar Nigam,
UPPCB, Industrial development Authority, Medical, Tourism, Education
department and others to mandatorily include groundwater extraction
permission in their respective regulation and A true copy of instructions issued

by office of district magistrate lucknow is attached here as ANNEXURE — 4.
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14.That all 08 blocks of the district have been demarcated as Non-notified and
Municipal area of Lucknow has been demarcated as notified under the
Groundwater Management & Regulation Act 2019 by State Groundwater
Management & Regulatory Authority from 2020 to 2024.

15.That till date 686 permissions have been granted under the regulation act in the
district Lucknow. It’s regular checks are being done for the compliance against

the issued permissions by means of notices and physical inspection.

16.That till date by above compliance measures, an area of over 20 lac Sq metre
has been made to be covered with rainwater harvesting techniques by the

project proponent against the issued permissions.

17.That it is to be respectfully submitted Lucknow Development Authority (LDA)
is enforcing mandatory roof top rainwater harvesting measure in all plots with
area above 300 square meter as provisioned in Building By-laws 2008
(Amended in 2011/16) and at present LDA has successfully developed and
implemented rainwater harvesting systems across a total area of 534247 sq
metre. This includes various government .buildings, offices, pvt & commercial

establishments, group housing projects, parks & redevelopment of water

bodies.

18.That Lucknow Nagar Nigam too has conserved/maintained successfully 7

ponds/amrit sarovars spanning a total area of 1,43,200 sq mtr and construction

_————__works on other 5 ponds/amrit sarovar spanning area of 1,41,510 sq mitr is in

N

€ss within city area for better groundwater management in the city area.
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19.That for taking action against illegal extraction of groundwater, a joint team of
Officers from UPPCB, CGWB & Groundwater department UP was constituted
in the district as per order of Hon’ble tribunal in OA 438/2018.

20.That the team inspected 333 Nos. of units in the district and issued notices to
the defaulter units, a total of 170 units were found to defaulter even after
issuance of the notices, the joint committee assessed and imposed
Environmental Compensation on these 170 units in May 2023. The amount
assessed and imposed on these 170 illegal water extraction units in Rs 19.75
crore. But the matter on penalties imposed on these units is under appeal in

Hon’ble Supreme Court of India with further stay on operations.

21.That apart from this, regular inspections are done physically to stop illegal
groundwater extraction. Till date, operation of over 35 illegal groundwater
extraction borewells have been closed in the city area, and this is a continuous

exercise which is being done on a regular basis.

22.That for the purpose of monitoring the situation on illegal groundwater
extraction and taking suitable action thereof, standing committees have been
formed under the chairmanship of Additional City Magistrates with members
being respective Zonal Officers of Lucknow Nagar Nigam & Lucknow
Development Authority, Representative from Industries department & an
expert member from Groundwater/Minor Irrigation/UPPCB and is attached

here as Annexure-5.
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23.The answering respondent respectfully assures this Hon’ble Tribunal of its
continued cooperation and compliance with all its directives, thereby

upholding the principles of environmental justice.

THROUGH

o (o~
\9‘)(\/ '

PRIYANKA SWAMI

Standing Counsel for the State of UP.

F- 13, Ground Floor, Jangpura Extension,
New Delhi- 110014

8800656660
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\%xa*;' 5 \,@ \ f\.—".’r._f"l.f::“,- : 7 //’
GIEIRR IﬁEI I8 WeRATP Hdd” appearing in navbharattim &ﬁfhanmes,.com 7
dated 13.04.2024 \\\_///

AFFIDAVIT

Affidavit of Sh. Vishak G, aged about 37 years s/o Sh. S.V. Ganpathy lyer, presently

posted as District Magistrate-Lucknow, having office at Lucknow, Uttar Pradesh.

1. That I am posted as stated above and well conversant with the facts of the
present case and as such competent to swear this affidavit before this Tribunal.

2. That the accompanying reply has been drafted by our counsel upon my
instructions.

3. That the contents of the accompanying reply are true and correct and the
knowlédge has been derived from official records and nothing material has

been concealed therefrom.

/ DEPONENT
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VERIFICATION
Verified on solemn affirmation at Lucknow on this }%ay of February 2025, that

the contents of the foregoing affidavit are true and correct to the best of my

knowledge and no part of it is false and nothing material has been concealed

therefrom.

L -

DEPONENT

V!'l\l(. i 5 1y

aviiaVe $anedPue 74 »
WUVEIN WY ), OE S m
Wby [0,
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Annexure-1
jcz, Lucknow 2017 ‘"\ Lucknow 2024 ;\
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Anntyore — L

Annual Rainfall {(mm) of Lucknow District

1L
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Year No of rainy days
2014 98
2015 86
2016 106
2017 102
2018 94
2019 109
2020 138
2021 136
2022 103
2023 104
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Annexure-3
DETAILS OF WATER CONSERVATION WORKS DONE IN THE DISTRICT IN PAST 3 YEARS & TARGETS FOR FY 2024-25

Details of works S Department/ Number of works done in Financial Year Target for FY

o Scheme (202122 202223 202324 202425
Drought proofing works(no of
sites) No. MGNREGA 1232 1362 1192 1239
Flood control C protection works No. MGNREGA 308 13 297 78
Micro-irrigation works No. MGNREGA 378 271 249 101
Renovation of traditional water bodies

No. MGNREGA 49 62 38 6
(:::;S\tlv;;e\:lz:):sservanon < No. MGNREGA 41 195 83 20
Watershed development works Hectare| Agriculture 430.22 454.8 1001.17 3677
Khet Talabs No. Agriculture 9 3 2 49
Repair C Rejuvenation of No Minor 3 1
checkdams 3 Irrigation
Installation of rooftop rainwater Minor s
harvesting system ' s Irrigation : o B =
Afforestation works Hectare Forest 1003 746 390 620
Leach pits/soak pits No. Panchayati 2576 4796 15261 15783

Raj

Rooftop rainwater harvesting No. Panchayati 12 48 54 80
installation Raj

1>
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Annexure-4
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